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Bill No. 2—HLA of 2013

THE HARYANA PRIVATE UNIVERSITIES (AMENDMENT)
BILL, 2013

A
Bio
Sfurther to amend the Haryana Private Universities Act, 2000.

Be it enacted by the Legislature of the State of Haryana in the Sixty-fourth
Yeur of the Republic of India as follows :—

1. This Actmay be called the Haryana Private Universities (Amendment)
Act, 2013,

2. In the Schedule to the Haryana Private Universities Act, 2006, after
serial number 9 and entries thereagainst, the following serial number and entries
thereagainst shall be added, namely:—

*10. Shree Guru Gobind Singh District Gurgaon™,
Tricentenary University

Price : Rs. 5.00 (903)
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Repeal and 3. The Haryana Prnivate Universities {Amendment) Ordinance,
savings. 2013 (Haryana Ordinance No. 1 of 2013), is hereby repealed.

(2)  Notwithstanding such repeal, anything done or any action taken
under the said Ordinance, shall be deemed to have been done or taken under this
Act.
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STATEMENT OF OBJECTS AND REASONS

The Haryana Private Universities Act was enacted in the year 2006. Under
the provisions of the above mentioned Act a proposal was received for the
establishment of Shree Guru Gobind Singh Tricentenary University in distirct
Gurgaon for imparting instructions and providing higher education in various
streams namely Medical Science, Dental Science, Physiotherapy, Nursing,
Hospitality Management and Catering Technology, Business Administration.
Pharmacy, IT and Software Engineering, Fashion Design, Textile Technology,
Mass Communication and Media Technology etc.

In order to alow the sponsoring body to facilitate the start of the academic
operations of the University from the next academic session, an Ordinance was
promulgated to incorporate the name of the above mentioned University with
location in the schedule appended with “The Haryana Private Universities Act.
2006" at Sr. No. 10. Now the Ordinance is required to be converted into a Bill.

Hence, this Bill.

GEETA BHUKKAL,
Education Minister, Haryana.

Chandigarh : SUMIT KUMAR,
The 22nd February, 2013. Secretary.
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